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THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a)  Yes,  Sir. 

(b) The requirement of wagons as 
projected in the Annual Plans and actually 
procured are as  follows; 

(In terms of 4-wheelers) 

(c) and (d) Due to constraints of resources, 
the railways initially had to restrict their off 
take of wagons to 5544 wagons in terms of 4-
wheelers duri»g 1985-86. However, with the 
availability of additional funds, another 7000 
wagons in terms of 4-wheelers  have been 
planned. 

Appointment of Agents other than the 
Qeawral Sales Agents by the  Air India 
*22.1.'SHRI HARVENDRA SINGH 

HANSPAL: Will the Minister of 
TRANSPORT be pleased to state: 

(a) whether it is a fact that on certain 
routes, the Air India had allowed agents other 
than General Sales Agents, who could not 
attract business as expected with the result that 
the airlines had to incur heavy losses; 

(b) if so, what are the reasons for 
allowing such a policy in the matter: and 

(c) whether Government propose to open 
more GSA outlets in this context? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVIL ACCTATION 
(SHRI JAGDISH TYTLER): (a) and- (b) It is 
pommon Airlines Industry practice to have 
both IATA agents as well as General Sales 
Agents. Air India also follows this practice. 
But, it is not correct that Air India has lost any 
business 

on   account   of   dealings   with    IATA 
Agents. 

(c) Appointment of General Sales Agents 
by Air India is an on-going process, 
depending upon the traffic potential of the 
area. At present. Air India is considering 
appointment of GSAs in  some countries. 


